R o
-

. "":FICE OF THE DISTRICT & SESSIONS J

effect:

S.No.

W

“Note:- Non-compliance of the transfer order immediatel

D)
No. =

UDGE (HQs): DELHI

ORDER

The following transfer & posting are hereby made in official exigency with immediate

“Name | From To .
Sh. Rahul Yadav Personal Assistant posted in | Personal Assistant in the
EC: 81389616 ' the vacant Court of MM-02, | Court of Sh. Viplav Dabas,
' Central Distict, THC, Delhi | ACMM,  Central District,
| THC, Delhi.
Sh. Anil Kumar Personal Assistant posted in | Personal Assistant In the
EC: 35795571 the Court of Sh. Viplav Dabas, | Office Pool Central District,
ACMM, Central District, THC, THC, Delhi.
I Delhi
Ms. Sunaina Kukreja | Personal Assistant, posted in Personal Assistant in the
| EC: 43414589 the Court of Sh. Shirish | Court of Ms. Tapasya
' Aggarwal, ARC-1, Central Aggarwal MM, (NI Act),
District Central District, THC. Delhi.
| (S ) (till further order)
Sh. Sher Singh Personal Assistant in the | Personal Assistant, posted
EC: 65506722 Office pool Central District, | in the Court of Sh. Shirish
THC, Delhi Aggarwal, Ld. ARC-1,
| Central District, THC, Delhi
Ms. Poonam Joshi Personal Assistant posted in | Personal Assistant in the
EC: 75522133 the Office Pool, Central | Court of Ms. Mahima Rai
District, THC Singh, MM (Mahila Court)-
02, Central District, THC,
Delhi (till further order)

y/proceed on leave shall be considered deliberate
der suspension and disciplinary action shall be taken
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DISTRICT & SESSIONS JUDGE (HQs)
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insubordination and the official shall be placed un
against the official, as per rules.
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Copy forwarded for information and necessary action to:-
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The Ld. Officer-Incharge, Accounts Branch, Central, Delhi.
The Sr. A.O (J)/AO (J)/ Branch-in Charge, Administration Branch-I, Central, Delni.
The Personal Office of Ld. District & Sessions Judge (HQs) Delhi.

The Officers/Officials Concerned.
The Dealing Officials (Personal File/Leave/Seniority & Promotion) in Administrato”

Branch-1, Central, Delhi.
Dealing Official, ACR Cell, Central, Tis Hazari Court, Delhi.
The Dealing Official, Layers Seat, Computer Branch, Central, Tis Hazan Court. De

The Website Committee, Tis Hazari Court Delhi.
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